'HIGH CoU?fRT OF JAMMU AND KASHMIR AT JAMMU
| ORDER

o | | | -
65 o Dated /%' % . 20(8
Sanction is hereby accorded to the allotment of funds to the tune of Rs.85,58,723/- (Rupees

| -Eighty Five Lacs Fifty Eight'Thousand Seven Hundred and Twenty Three) only under Major

Head 2071- -Pensionary and other Retirement Benéfits object head 670-Leave encashment, in favour
of of the following subordmate courts for the year 2017-18 for releasmg the amount in favour of the

7 yetiregs to the extent amount shown agamst each as detailed below:-

-

3.No. | Name of the Court. Name of the retirees Date of - Amount

~ B 1 . ' retirement. |-(Rs.)

i Pr. D&S Judge, Jammu Saif Din, Ex. P/S. 31-1-2018. -] 4,50,990/-

: ' Tarig Shaheen,Ex.S8.0. +| 31-10-2017 6470/-
Mohd Saleem Ex.A.O. 31-5-2018 9560/-
Om Parkash, Ex. A.O.. 31-8-2017 8950/-
Neelam Kumari , Ex.S.0, 31-1-2017 24,123/-

o Prem Singh, Ex, P/S. . 31-8-2017 26,410/-
A Pr. D&S Judge, Kulgam, (Gh. Hassan Lone, Ex. P/S. 31-12-2017 3,36,750/-
r a0 Pr. D&S Judge, Rajouri. Parvez Ahmed, Ex.Sweeper 31-12-2017 3,02,100/-
4 Pr. D&S Judge, Bhaderwah Nissar Ahmed, Ex.P/S 13-5-201 3,23,560/-
e . : Deceased.

& Pr. D&S Judge, Kathua Umar Hayat Khan. Ex.A.O. 28-2-2018 5,77,660/-

Bhagwan Singh,Ex. S.0. 30-6-2017 29,740/-
Kharati Lal,Ex.S5.0 15,640/-.
Sh. Kuldeep Chand. 9280/- .

L ” Ashok Kumar, Ex.S.O. 5580/-

] Rashid Ahmed, Ex. S.A. 3610/-
Om Singh, Ex.8.0. 4500/-
Abdul Munir, Ex,, S.0., . 20,880/-
Sanjeev Kumr Bakshi Ex.SO 4050/-

; Jag Ram Ex. S.0. ' 3110!-

‘ Pyare Lal Ex.S.0. 960/-

- L Kasturi Lal, Ex. $.0. 3330/-
G, Pr, D&S Judge, Ganderbal. Gh. Ahmed Bhat, Ex.S.0. 36, 350/-
7 Pr. D&S Judge, Udhampur. Som Raj Sharma, S.0. _ 31-3-2018 5,17,200/-

L . b Wajahat Hussain, Ex. A.O. 31-10-2017 7,130/-
VR Pr. D&S Judge, Poonch. Joginder Singh, Ex.P/S. 31-7-2017 18,660/-
g Pr. D&S Judge, Kupwara. ' | Shabir Ahmed. Ex.8.0. 31-3-2017 - | 14,520/-
S0, Pr. D&S Judge, Anantnag. | Mohd. Shafi Reshi Ex. $.0. ' 22,480/-
o L | ‘Mohd. Akbar Magrey, Ex.S.0. 14,330/

Mst. Raja Begum, 25,4401/-
Ex.Safaiwala(Deceased) -

. o L Ab.Rashid Dalal, Ex, A.Q. 10,033;— .

[ Pr.D&S Judge, Budgam. Ab. Rashid Wani. Ex. $.0. 30-4-2017 22,400/-
""" . i ) n Mohda Sheikh, Ex.Sweeper. 30-6-2017 13,330/-

12, Pr. D&S Judge, Shopian. Bashir Ahmed Wagay, Ex.S.0. 30-6-2017 22,620/-

. Mohd. Igbal Dand, Ex. S.0. 31-8-2016 14,650/~

o Pr. D&S Judge, Bandipora. | Bashir Ahmed Malik, Ex. Acctt. | 31-5-2014 29,100/-
4 Pr. D&S Judge, Kargil. A.R. Gyalpo, Ex. PIS 31-12-2017 4,05,820/- -
18, Pr. D&S Judge, Srinagar. Mohd Sharief Beigh, Ex. A.O. | 10,850/

A : T Baibir Singh, Ex.HA 4180/-

f Santosh Kumar Bhat, Ex. A.O. — 14,390/-

| Hafiz Utlah Najar, Ex. A.O. i 13,140/-
Rashid Ali Dar,Ex. D&S Judge. | ---- - 22,010/-
.Ali Mohd. Bhat, Ex. P/S. ' 44,720/-
Shabir Hussain Kha, Ex.P.S 21,6001/-
Showkat Ahmed Makhdoomn - 14,640/-
Ex.S.0. -
Ab.Hamid Gujri Ex. 8.0, — 7.220/)- .
Trilok Singh, Ex. 8.0. - 1,05,790/-

. Tej Krishan Bhat,HA(Deceased) ;61:122(1) 5137 368%5030/'
r ‘ diq Dar, Ex. HA -4-201 | &V, fUV-
irﬁ"f [ Pr. D&S Judge, Pulwama. ;.m)?zda?f:r gar, Ex.S.0. 30-11-2016 - | 14,480(-
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Page 2-/-

’ SNo

Name of the Court.

Date of

Name of the retirees Amount
: : retirement. | (Rs.)
17. Pr. D&S Judge, Baramulla. ‘Ghulam Ahmed Dar, Ex. 31-1-2018 5,22,690/-
A.O. :
Ajaz Ahmed Wafai, Ex. A.O. 31-3-2017 25,760(-
" Showkat Hussain, Ex. A.O. 31-12-2016 15,270/-

» : Mohd. Syed Wani, Ex. A.O. 30-4-2014 - 19,990/-
18. Addl. D&S Judge, Jammu. Mohan Lal Sharma, Ex. S.0. | 31-1-2018 6,390/-
19. - - | Addl.Distt. Judge (Bénk Ms. Anjali ngshi; Ex. PA 31-3-2017 31,350/-

. | ‘Cases) Srinagar. ) . : . _
1200 ‘Addl. Distt. Judge (Bank Ashok Kumar, Ex. Sr. Asstt. | 28-2-2018 3,07,120/-
Cases) Jammu. v . .
21, 3", Addl. D&S Judge, Jammu | Om Parkash, Ex;. P/S. 31-7-2017 26,410/-
22. 3"’ Addl. D&S Judge Srmagar Mushtaq Ahmed Shah, Ex. ° 14,490/-
v S.0.
4‘h Addl. D&S Judge, Srmagar Mohd Amin Mir, Ex. HA 31-3-2017 45,910/-
S , ‘Gh. Mohd.Wani, Ex.P/IS. -~ | . =~ , 24,410/-
T C JN, Jammu - |:Satnam Kour, ExX. H.A. -31-7-2017 25,370/-
| .C.J:M, Handwara. - 11. Gh. Mohd Dar, Ex. HA 31-5-2017 20,000/-
TS e R 2.Ab . Aziz Ganei, Ex.PS .- - 9,390/-
Sl 3.Ab. Rehman Wani,aEx. PS 13,860/-
: T 5 4.Ali Mohd. Malik, Ex. PS 12,230/-
| C.J.M. Sopore.- 1. Niyaz Ahmed Khan Ex/PS 12,560/-
: ' 2.Mehboob Hussain Batoo, 13,590/~
' Ex.PS
27, C.J.M. Leh, Tsen_g Phunchok Ex. PS 31-10-2017 4,78,000/-
v 28, Sub Judge, Pattan. Gh. NabiSheikh, Ex. P/S. 15,480/-
29, . Sub Judge, Uri. Mohd. Yousuf Ganie, Ex. PS 15,480/-
130, Sub Judge, Bijbehara. Mirza Mohd lgbal, Ex. HA 3,790/-
: » : Ab.Rashid Rather, Ex. PS.. 30-6-2017 3,88,930/-
Sub Judge, Baramulla. Ab.Gaffar Dar. Ex. S.A. o 16,020/-
.|-City Judge, Jammu. - - Mohd. Hussain, Ex. HA 31-10-2017 5,780/~
Forest Mag. Srinagar.- Ab. Rashid Mir, Ex..P/S. . ‘ 36,760/-
Spl.Mob. Mag. Rajouri. Aslam Parvez, Ex. Sr. Asstt. | 31-3-2017 3,65,850/-
Munsiff, Jammu.. . - Nathu Ram, Ex. P.S. 28-2-2018 4,50,990/-
- Munsiff, Kotranka, - .| Mir Hussain, Ex. P.S. 31-5-2017 18,130/-
Munsiff, Banihal. : - Abh. Gani Malik, Ex. P.S. 30-6-2017 17,800/- °
Munsiff, R.S.Pura.”’ Bhoop Singh, Ex.P/S. +31-5-2017 51,150/-
Munsiff, Bishnah. - : Dewan Chand, Ex. Nazir. ‘ 8,520/-
Munsiff, D.H.Pura. -| Ab, Salam,Padroo, Ex.P.S. 31-10-2017 3,07,980/-
“Munsiff, Dooru. - Gh. NabiShah, Ex. P.S.. 31-10-2017 4,47,460/-
.~ 'Munsiff, Chadoota. Mohd. Magbool Rather. 30-4-2018 1,76,360/-
1 Munsiff, Magam. 1. Mohd ‘Akbar £heikh Ex 32,560/-
: Dl ey P.S.:
cae s 2.Gh, Mohd Malla;Ex. P.S. ) 42,520/-
Murrsiff, Bani. i Nazir Ahmed, Ex. P/S. | 31-5-2017 3,65,330/-
Munsiff, Ganderbal. Syed Manzoor Ahmed,EX. HA ' . 3,960/-
Ist. Addl. Munsiff, Srinagar. ' Ab. Hamid Bhat, Ex. P.S. 30-4-2017 18,390/-
Addl. Mob Mag: (Tr) Srinagar. | Ab.Gani Bhat, Ex. P/S. 26,190/
- Ll : ‘ Total:- 85,58,7231-

'\Io @’Q-L'th Se'i‘}“c"Datﬁ*d '3) 3 20’6\

"By order,

,opy to the :-

ST

9\ .

Dep ty Reglstrar(Acctts) 9’)\%

Pr. D&S Judge, JammuIKuIgamlRaJourllBhaderwah/KathuaIGanderbaIlUdhampur/

Poonch/Kupwara/AnantnagIBudgamlShoplanlBandlpora/Karg||ISrmagarlPu|wamaI :

~ Baramulla.

»Addl D&S Judge Jammu -

STy “9. ?0 Addl Dlstt Judge (Bank Cases) JammulSrmagar

"’5;?_2 3“‘ Addl D&S Judge, Jammu/Srinagar.

3




Contd....3/-

/23, 4" Addl. D&S Judge, Srinagar. | ’

2427 ‘CUM. Jam.rrru/HandwaraISopore/Lehl
28-31 Sub Judge, Pattan/Uri/Bijbehara/Baramulla.
32 City Judge, Jarmu,

33. Forest Magistréte, Srinagar.

34 Spemal Moblle Maglstrate Rajourl
rk'v,35-44 MunSIff Jammul BamhaIIKotrankalR S. PuralBlshnath H.Pura/Dooru/Chadoora/
| Magam/Bam lGanderbal
-~ .45 ’ Ist Addl Munsiff Srinagar
. 46 | “Addl. Mobile Magrstrate (Tr), Srmagar
g 47 Treasury Offrcer Sub Try Dlstt Court complex Jampur Jammu
- 4 . Treasury Ofﬂcer Saddar Treasury, Srmagar

C 49, 78 Treasurv Offlcer, KulgamIRajourllBhaderwathathualGanderbalIUdhampurIPoonchl

KupwaralAnantnangudgamIShoplanIBandlporaIKarglIIPulwamaIBaramulla/Handwara/
Sopore/Leh/PattanlUrllBubehara/KotrankalBamhal/R S.Pura/Bishnah/D.H. PuraIDoorul ‘
Chadoora/Magam/Bani/.

.. For information and necessary action.

79 ;rderBook ‘ . | .v | '
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Deputy Registrar (Acctts)




